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CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
O.A./62/00295/2021 

 

This the 22nd day of February, 2021 

 

HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 
HON’BLE MR. ANAND MATHUR, MEMBER (A) 

 

Ishfaq Ahmad Wani S/o Javid Ahmad Wani, R/o Nagam, Tehsil Kokernag, District 

Anantnag. 

.......................Applicant 
(Advocate: Mr. Malik Fahdul Haq) 

 

Versus 
 

1. Union Territory of Jammu & Kashmir through Commissioner/Secretary, Home 
Department, Civil Secretariat, Srinagar/Jammu-180001. 
 

2. Commandant General HG/CD/SDRF J&K, APHQ Complex, Gulshan Ground, 
Gandhi Nagar, Jammu.-180004. 

 
3. Commandant SDRF 2nd Bn, APHQ Complex, Gulshan Ground, Gandhi Nagar, 

Jammu-180004. 
 

      ...................Respondents 
(Advocate:- Mr. Rajesh Thappa, D.A.G.) 

 
 

O R D E R [O R A L] 
 

Hon’ble Mr. Anand Mathur, Member (A): 
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 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


